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Government of Jammu and Kashmir

DeoartmJ-rt of Law. Justice and Parliamentary Affairs

Civil Secretariat

Srinagar/Jammu

Subject:-Litigation Reforms and effective monitoring of Litigation in Union territory of

Jammu and Kashmir-Appointment of Officer ln charge (OlC) Litigation'

GOVERNMENT ORDER NO:- 6693 - JK (LD ) o12026

DATED:- 03 - 06 - 2026

Sanction is hereby accorded to the aPpointment of O{ficer's of Agriculture

Production & Farmers w"lf*t ;;;;"nt u' Off*"t Incharge (OIC) Litigation

for the cases mentioned in *n"**" to this Government Order including

Conlempt Petition. if uny' pt"ai"g before Hon'ble lul*t" 
Court of India /

Hon'ble High Court of l&f and Lidukl'/Cent'ul Administrative Tribunal or any

"tnlfffi, and conditions of appointment of the oIC's shall be govemed by

the provisions of co'"*t"niO'a"' No'f OZ:-lf(LD) of 2021 dated 24 '03 '2021'

By order of Government of Jammu and Kashmir'

sd/-
(Achal Sethi)

Commissioner/Secretary to Govemment

Dated:- 03'06 2026
No:-LAW-OIC/6/2026
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Leamed Advocate Ceneral, J&K'

i,J""Li &rrnorioner (ACS)' Agiculture Production Department

;;,;;i;**.o to Hon'ble Lieutenant Govemor' Raj Bhawan' 
'

Ilil'{..c,Iilidt<1. uini't'v or so*t Affairs' covemment of India'

n"*irt u, C.n.tut. l&K High Coun' Jammusrinagar'

;fi"H il.il,i'rt"":o't tn't*stice' High coun orJammu and Kashmir

Director Litigation , Srinagar/ Jammu'

Law Oflicer concemed

O{Icer In Charge Litigation(OtC)'

nirate Sedetary to Chief Secretary for information ofChief

Oriuur" S".r.,uty,o Commissioner/Secretary Law' t
lncharge Website.

GoYemment Order file

Concemed file.
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Annexure to thc Government Order No' 6693- JK(LD) of 2026 dated 03'06'2026'

OIC
S.No

Sh. Arvind
Director, H

Panigotra, DePutY

orticulture (P& N[)
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Sh. Aman JYoti Sharma' Joinr

Director of Agriculture SLUB

Jammu

Inhabitants of Village Berwar on

Se.*a. VS U.T OF J&K AND O
behalf Village
nS in WP(C)

NO: 885/2025.
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Title of Case
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